In The Central Administrative Tribunal '
Jaipur Bench, J aipur '
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Mr.v .S .Gurjar, co:uns'el fo; the respondents.
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This 8.B.Civil writ Petition N0.47 90/97 was
transferred by the High court of Judicature for
Rajasthan to th 1s Tribunal and it was registered
as TA 3/2001. Ther@after, not ices were sent to-
the applicant by{registerad post. The A.D. is
v %;ﬂw& enclosed with the file, which was received by

.

Shri Sube sindh, ithe applicant himself.
|

M | |
Sy S None was appeared for the applicant on 4.4.01
/ % and none is appefared today. It appears thatthe
CotV ,iwlr‘{r%’cw) applicant has lo:s.t interest in this TA. B= Therefore,
e 0, NIV o 4 }1,,& this TA is dismissed in default and for non-
Wc’.ﬁ_// g prosecut ion.
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